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Date

CORAM

Appellant(s)
VERSUS

Respondent(s)

07-10-2026 These appeals were called on for hearing today.

HON'BLE MR. JUSTICE SATISH CHANDRA SHARMA

HON'BLE MR. JUSTICE NONGMEIKAPAM KOTISWAR SINGH

For Appellant(s)

For Respondent(s)

UPON hearing
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Sunil Murarka, Adv.
E. C. Agrawala, AOR
Kamakshi Sehgal, Adv.
Siddhant Sahay, Adv.

S.R. Singh, Sr. Adv.
Sushant Kumar Yadav, Adv.
Mangal Prasad, Adv.
Prateek Yadav, Adv.
Anurag Singh, Adv.

Gaurav Lomes, Adv.
Prithvi Yadav, Adv.

Radha Rajput, Adv.
Anusha Yadav, Adv.

Ankur Yadav, AOR

the counsel the Court made the following

ORDER
1. Learned counsel for the respondents prays for an adjournment
in the matter.
2. List the matters in week commencing from 2" November, 2026.
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